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ADVERTISEMENT

0. MPCB/ESTT-29/PT-IV/2025-2026/ Dated Shillong the 2025

The Meghalaya State Pollution Control Board invites online Applications from genuine citizens of India through
the link given at https://megspcb.gov.in who are desirous to apply for the under-mentioned posts as per terms

and conditions of this advertisement. Candidates should read the instructions carefully before making any
entry or selecting any options. Candidates should supply the correct details while filling up the form.
Mandatory fields are marked with *(asterisk) sign.

A.

B.

*IMPORTANT*

It is mandatory for the applicants to have acquired the requisite educational qualification(s) prescribed for the post, as
on the last date fixed for submission of applications.

The date on which an applicant is deemed to have acquired the requisite educational qualification shall be the date on
which the result of the last examination for such qualification/degrees declared by the Universities/Boards/Institutions.

LIST OF POSTS

SI. Name of Post Grade No. of Breakup of Vacancy Level of Pay
No. Vacancy UR Khasi

&

Jaintia

Garo OSTS

/SCs

(As per Pay
Matrix of the

Meghalaya
Fifth Pay

Commission)
1. Assistant

Environmental

Engineer

A 3 0 1 1 L-15

2. Laboratory
Assistant

с 4 1 2 1 0 L-6

3. Typist
Grade-II

C 1 0 1 0 0 L-4

4. Driver C 1 0 0 0 L-4

5. Sample
Collector

D 4 이 2 2 이 L-1

6. Laboratory
Attendant

D 2 0 1 1 0 L-1

7. Peon D 8 1 3 3 L-1

Minimum Educational Qualification

& Experience

Bachelor's Degree in

Chemical/Environmental /Civil

Engineering from a recognized
University/Institution.

Bachelor's Degree in Science

(Agriculture/

Forestry/Chemistry/Botany/Zoolo
gy/Physics/Environmental

Science/ Ecology & Environment/

Geology/ Pisciculture/Bio-

Chemistry/Micro Biology) from a
recognized Institution or

equivalent examination.

Preference shall be given to Junior

Scientific Assistant (under NAMP

Scheme) who has served the

Board more than 3(three) years
and having requisite qualification.

Class XII or equivalent

examination passed with basic

knowledge of computer with

minimum Speed of 40 w.p.m. in

English Typing.
Class VIll passed from a

recognized School/Institution and

should possess a valid

Professional Driving License for

Light/Heavy Vehicles.

Class VIII passed from a

recognized School. Preference

shall be given to Field Assistant

(under NAMP Scheme) who has
served the Board more than 3

(three) years and having requisite
qualification.

Class VIII passed froma

recognized School. Preference

shall be given to scientific project
staff of the Board who has served

more than 3 (three) years and

having requisite qualification.

Class VIII passed from a

recognized School. Preference

shall be given to project staff of
the Board who has served more

than 3(three) years and having

requisite qualification.

ANNEXURE- R/1 64654



E:

1. The Selection Committee has the right to alter number of post/qualification, etc. as deemed fit and proper as per the
requirement of the Board.

2. The candidates should be able to speak English or other associate official languages of the State.

3. Candidates can apply for the said post w.e.f......till 12:00 P.M of

4. Candidates who want to apply are required to register themselves with the Online Recruitment Application System,
Government of Meghalaya, through the link given at the website https://megspcb.gov.in using valid email IDs.
Registered candidates can apply directly by logging into their respective account using their registered email IDs.

5.
Eligible candidates who are appearing for written examination in various posts are instructed to refer to the syllabus
prepared for respective posts from the above website.

6. Applicants will pay the fee of Rs. (Rupees...) only (Half rate for STs/SCs who are
permanent residents of the state of Meghalaya) for each post, using one of the following modes of payment available
with the online application:

Internet Banking

• Credit card/Debit Cards of major nationalized banks
UPI

7. The candidates may have to pay additional Bank Charges, which may be applicable depending on the mode of payment.

8. Fees are non-refundable. Candidates are advised to go through the instructions carefully before making online

MEMBER SECRETARY-CUM-MEMBER CONVENER

Selection Committee

Meghalaya State Pollution Control Board

Shillong
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Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong -793014

Website: http://megspcb.gov.in

41

-mspcb

yh
Dated Shillong the 18 August 2025

No. MPCB/GEN-368/2022/4|

To:

The Joint Secretary to the Government of Meghalaya
Forests & Environment Department

Meghalaya, Shillong

Sub: Approval of break-up of vacancies for the proposed recruitment

Sir,

With reference to the above, the Meghalaya State Pollution Control Board is
proposing to conduct recruitment for various posts in the coming months. In this regard, kindly
move the Personnel & Administrative Reform (B) Department for approval of the breakup of
vacancies as indicated in the enclosed draft Recruitment Notice. Further, copies of approved roster
for respective posts are enclosed herewith for reference.

Further, the competent authority may be requested to that the Meghalaya State
Pollution Control Board may be authorised as approving authority for roster within the Board for
the purpose of Ease of Doing Business (EODB).

This is for your kind information and necessary action.

Enclo: As stated

어디

Yours Faithfully

[DR.G.H. CHYRMANG, MFS]
MEMBER SECRÈTARY

Meghalaya State Pollution Control Board

Shillong

Contact details: Email: memsecy:spcb-meg@gov.in, megspcb@rediffmail.com. Telephone Numbers: Chairman-(0364) 2521217; Senior Env. Engineer-2521533

Senior Scientist-2521514; Law Officer-2521764; Establishment Officer-2522726; Engineering-2522802
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amit singh <semasingh.office@gmail.com>

Service in O.A. No. 693 of 2023: News Item titled "Pollution Control Boards are the
weak link" appearing in Deccan Herald dated 24.10.2023
1 message

amit singh <semasingh.office@gmail.com> Mon, Dec 29, 2025 at 3:11 PM
To: secy-moef@nic.in, cb.cpcb@nic.in, membersecretarygpcb@gmail.com, ms-gpcb@gujarat.gov.in, ms@kspcb.gov.in,
msdpcc@nic.in, net.wbpcbwb@bangla.gov.in, ms@mpcb.gov.in, mspcb-hp@nic.in, ms@uppcb.in, Pradeep Misra
<pradeepmisra@yahoo.com>, ram73a@gmail.com, "Cc: Dhananjay Baijal" <dhananjay@dbaijallaw.in>,
tilak@dbaijallaw.in

Dear Sir,/Madam

Kindly Find attached scanned copy of Affidavit being e- filed on behalf of Meghalaya State Pollution Control Board.
which is being served in advance copy as proof of service.

Thanking you.

Best Regards,
Ms. K. Enatoli Sema Adv.
(Clerk)
Rahul 7503630697

--
Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,
House No.60,
High Court Judges Colony,
H.G-03,
Sector 105,
Noida -201301.
U.P.
Mobile + 91 9818139636.
Phone (0120) 4926002

Affidavit- weak link.pdf
23730K

654713
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